
LOK SABHA 
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26, 1886 (Sakal, 
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Clock 
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ShrI D. C. Sharma: We have beeD' 
told that the Bank of China had cer-
tain code names and ciphers for des-
cribing certain institutions or persona. 
May 1 know in what way the Gov-
ernment of India has tried to decipher 
these code names and those ciphers!" 

ShrI B. R. Bharat: AU these matters 
are the subject matter of the inquiry 
and what method they will use to 
decipher all these things is for them· 
to consider. 

Dr. L. M. Slnchvl: Having d~cipher
ed the documents, or most of them. 
at any rate, is the Minister in a posi-
tion to say as to who are the indivi-
duals who operated the account. of" 
the Communist Partv or India in uu. 
Bank? 

Shri B. R. Bhacat: I have 110t got 
the details. Broadly, as I said, it has 
been mentioned to the House. I 
think, more than once that the account 
in the name of a publishing house 
was there, that is with affillatio_ 
with Communist Party. 

Shri R_ Baraa: May I know whe-
ther it is not a fact that the Govern-
ment were oonvinced that the nank of" 
China was indulging in a number of 
irregularities, and if so, may I know 
why the Reserve Bank of India did" 
not function and try to put a check to-
th_ irregularttles before they grew 
into such a dimension? 

SbrI B. a. Bhacat: The Rese~ 
Bank asked it to close down. So, it 
did function. 

Mr. 8..-ker: He wants to know whY 
action was not talreft earlier .. 
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Shrt B. K. BIlapt: Within the strict 
meaning of the banking legislation, In 
regard to .the maintenance of accounts 
and the mode they operate etc. the 
Reserve Bank did not lind any irregu-
larities. That was why a special action 
was taken; because ot the general re-
port that the Bank was acting In 8 
manner prejudicial to the interests 0·1 
the country. a special action was 
taken. But in strict bankinl! parlance, 
it did not violate any regulntiol1s 
under the Banking Acts. 

Shrt SureDVanath Dwivedy: May I 
know whether Government are in a 
position to deny that the reports stiJI 
in their posBe9Sion. after the inquiry 
made by the Reserve Bank of India 
show that Mr. Jyoti Basu, the Com-
munist leader of West Denval had 
drawn lakh. of rupees from the Bank 
of Chma? 

Shrt B. K. Bbapt: All this wiIJ 
come out as a result of the inquiry. 
So. r am not in a position to affirm 
or deny anything. 

Shrl SurelUlranath DWlvedy: lIas 
the hon. Minister got that ill'formation 
with him at the mome!)t or not? 

Shrl B. K. Bhacat: 1 do not hove 
that information with me now. 

Shrl Shuhl KaDju: According to 
the Reserve Bank rules, so far as I 
know, all the banks are supposed to 
submit their returns to the Reserve 
Bank. May r know whether the Bank 
of China also used to submit its re-
turns in the Chinese language? That 
is my ftrst question. Secondly, ... 

Mr. Speaker: Why not be content 
with the ft.rst question on ly1 

Sbri B. R. Bbapt: n did conform 
• to 1he rules and submit returns or 
submit itself to the inspection bv til~ 
Reserve Bank. 

ShrI S. M. BuerJee: May I knoW 
whether the inquiry by the "eserve 
Bank of India was confined only to 
certain transactions by the communist 
daily or the Communist Party mem-

ber, or whether it dealt witlh other 
people also? What was the nature of 
that inquiry? 

Sbrl B. R. Bbapt: It went into all 
the accounts tihat were there, and not 
merely a particular account. But, as 
I said, the inquiry by the Reserve 
Bonk was not enouch. So, this parti-
cular inquiry which is a much bigger 
inquiry has been ordered under the 
powers vested under the Defence of 
India Rules. 

Shrl Ralllallathan Cbettlar: Mav 
know whether the Bank has any 
assets, and if so, whether the asset. 
are under the control .Q/ the Reserve 
Bank of India? 

Shrl B. R. _apt: AI! this wiJI be 
available after the report, but the 
Bank has the assets. 

Sbrl Kapur SlnCb: May I know whe-
ther Government are in a position to 
disclose to this House how the Prince 
01 Darknes.. in the absence of the 
Bank of China, ministers to th~ spi-
ritual needs of Hi. ftock in this coun-
try? 

Sbrl B. R. Bbapt: r am sorry 
could not follow the question. 

Mr. Spealter: Nor have I understood 
it. 

Sbrl Kapar SIncb: May I repeat it? 
Now that the Bank of China i. no 
longer there, are Government in B 
poaition to tell this House how the 
devil helps his ftock here? 

An BoD. Memller: JIt is a conundrum, 
and not .. question. 

Sbri Kapar SInIb: It is a very in-
teresting question, and a vital question 
too. 

Mr. Spealter: It is interesting. no 
doubt. But the dictum has come from 
the other aide that It is not a quos-
tion. 

Shrt Kapur SInIb: It is a very good 
question. I shall paraphrase it for my 
han. friend's benefit. Do the Govern-
ment know, now that the Bank at. 
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China is no longer there. how the 
Chinese and the international com-
munist movement render assistance to 
the communists here? 

The MinIster of Finance (Sbri T. T. 
KriBlmamaeharl): It is somewhat be-
yond my capacity to answer this 
question. 
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Shri P. VeakatuaIIbaIah: 
• 118 Sbri 1Iqr1: . 

. 8bri D. N. '1'IWUJ': 
Sbrl P. C. 80r00ah: 

Wilil the Minister of B_ltIa be 
pleased to state: 

(a) whether Govemment propose to 
constitute a Committee to I\U'VI!Y the 

working of t.h.e nOSl>it.1s in the coun-
try; 

(b) if so. its terms of reference; and 

(c) when the survey will be com-
pleted? 

The MlDlster of Bealth (Dr. SaabIla 
Nayar): (a) to (c). The matter is 
under consideration. 

Shri P. Venkataabbalah: In view 
of the fact that many of the hospitals 
being run by local alencies under 
various governments are in a deplor-
able condition, in most cases there 
being dearth of doctors and in all 
caaes insufficiency of medicines. do 
Government propose to institute an 
inquiry as immediately as possible to 
see that there is a uni1led agency to 
run hospitals In the country? 

Dr. Sushila Nayar: Health is a 
.tate subject and as suoh, I do not 
think it will be possible to bring all 
the hospitals under a unified agency. 

Sbri P. VeDkatasubbalah: Has any 
representation been made by any of 
the State Governments tor adequate 
financial assistance to start hospitals 
in the rural areas sO that the entire 
population may be covered by health 
facilities? 

Dr. SubIIa Na,.: The primary 
health centres are receiving wubsten-
tlBl aaistance trom the Government of 
India and they are covering the whole 
of the countryside. 
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